RAJASTHAN HIGH COURT, JODHPUR

ORDER

No.: 08/E.V./2026

Dated : 25/08/2026

Following Panel of Advocates is hereby recommended for
appointment as “Guardian-Ad-Litem” for the year 2026 :-

FOR BENCH JAIPUR

Sr. Name of Advocate Enrollment No.
No. SH./SMT./MISS/MS.

1 RAKSHIT JAIMINI R/5085/2022
2 |RAVINDAR KUMAR SONI R/4382/2023
3 SHARMA KARAN SATYA PRAKASH HEMLATA |R/345/2021
4 | VISHAL RAJ PUROHIT R/564/2024
5 |PRITHVI RAJ SHARMA R/2546/2024
6 |RAJATJHARWAL R/3114/2025
7 |SHIVANGI MEENA R/8756/2025
8 |GUNJAN KHANDELWAL R/9062/2025
9 |YASHI SHARMA R/9077/2025
10 |ASHOK CHOUDHARY R/4127/2024
1l INAMRATA SHARMA R/166/2021
12 |SHYAM PRATAP SINGH CHOUHAN R/1138/2021
13 |[SUMAN KALAL R/5458/2025
14 |HARSHIT TIWARI R/6657/2022
15 [JAYA MITRA R/3115/2021
16 [HIMANSHU CHETANI R/678/2021
17 INEHA SHARMA R/3319/2022
18 |RAJ LAXMI R/6379/2025
19 |CHETNA DADHICH R/3262/2025
20 [PUNIT SHARMA R/8373/2024
21 |PRASHANT TADA R/902/2025
22 |INADEEM QADEER R/531/2024
23 |AAFREEN RIZVI R/4826/2023
24 |HARSHITA BHALA R/2000/2024
25 |GOPESH BASNIWAL R/3529/2021




26 |POONAM KUMAWAT R/7058/2024
27 |MIRZA SHOAIB UR REHMAN R/2736/2022
28 AKANKSHA SINGH GURJAR R/2516/2022
29 IMANASWITA NAKWAAL R/6278/2023
30 |POOJA SHARMA R/3354/2022
31 [SHARUKH KHAN R/269/2024

32 [MANISH RANJAN R/629/2023

33 |RAJPAL SINGH R/2346/2024
34 |BHUPENDRA SINGH R/6218/2025
35 |NAMAN SIRVI R/7962/2023
36 [HARSHVARDHAN PRATIHAR R/4929/2022
37 |SHUBHAM CHOUDHARY R/8187/2024
38 [SHUBHAM SHARMA R/4929/2021
39 |GUNJAN CHAWLA R/4999/2021

BY ORDER

No. Gen/LP/19/01/2025/194 3

ISTRAR [ADMN.]
(Subordinate Courts)

Date : £6.08.26

Copy forwarded to the followings for information and necessary action:-
1. Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Rajasthan High Court.

Private Secretary to All the Hon’ble Judges, Rajasthan High Court,

2
Jodhpur/Bench Jaipur.
3. Registrar General, Rajasthan High Court.
4. Registrar (Admn.), Rajasthan High Court, Jodhpur/ Jaipur.
5. Registrar (Classification), Rajasthan High Court, Jodhpur/Jaipur.
0.

Registrar (Judicial), Rajasthan High Court, Jodhpur/Bench Jaipur to

circulate the same amongst All Court Master and All A.O.J. of
Judicial Side, Rajasthan High Court, Jodhpur/ Bench Jaipur for

further action.

7. Registrar-cum-CPC, Rajasthan High Court Bench Jaipur for

uploading the same on the official website

8. The Member Secretary, Rajasthan State Legal Service Authority,

Jaipur.

9. The Secretary, Bar Council of Rajasthan, Jodhpur.
10. The President, Rajasthan High Court Advocate's Association,

Jodhpur.




11.
12.
13.
14.
15.

16.
17.

The President, Rajasthan High Court Lawyer's Association,
Jodhpur.

The President, Rajasthan High Court Advocate's Association,
Jaipur.

The President, Bar Association, Jaipur.

Additional Solicitor General of India, Rajasthan High Court.
Advocate General/ AAG/Government Advocate, Rajasthan High
Court, Jodhpur/ Bench Jaipur.

Concerned Advocate(s).

Court Officer, Rajasthan High Court Jodhpur/Bench Jaipur to

display on the Notice Board.
I
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